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Shri Kanungo: The terms of refe-
rence are mentioned in the statement
placed on the Tabie. There is no
neccessity for any specific representa-
tion. It is a Committee appointed by
the Central Advisory Council out of its
members,
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Shri Indrajit Gupta: It appears
from the statement that the terms of
reference of this Committee oblige it
to suggest modifications in the opera-
tion of controls. It says ‘modifica-
tiong as would reduce delays in deci-
sions’. I would like to know whether
in the terms of reference, though they
are not stated here, it has been made
clear to the Committee that relaxation
of controls should not go to a stage
where it might mean nullification of
the Industria]l Policy Resolution itself.

Shri Kanungo: That is obvious.

Shri Indrajit Gupta: Not at all.

Shri Bhagwat Jha Azad: In view of
the prevailing situation in the coun-
try, has Government set any time-
limit for the Committee to make ils
report or is it to go on in a happy,
merry way?

Shri Kanungo: I have said that we
expect the report in three months.

Shri Sham Lal Saraf: Will the pro-
duction of basic materials for industry
in the country be within the purview
of this Committee?

Shri Kanungo: It is not a question
of production; it is @ question of pro-
cedure.
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Will the Minister of Steel, Mines
and Heavy Engineering be pleased te
state:
(a) whether any final project plem
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has been made for setting up Bokaro
Steel Plant;

(b) whethor it is a fact that Japan
has offered to muke financia] and other
aid available for the purpose; and

(c) whether any collaboration or
assistance from any other country is
being sought?

The Deputy Minister in the Ministry
of Steel, Mines and Heavy Engineer-
ing (Shri P. C. Seihi): (a) A firm of
Indian consultants, Messrs. Dastur &
Co, has submitted a detailed project
report for the setling up of Bokaro
Steel Plant. The report is at  present
being examined by a Technical Com-
mittee set up by the Hindustan Steel
Limited.

(b) and (c). No firm offer has been
received from any foreign Government
for assistance in the setting up of the
steel plant. However the possibility is
being explored of purchasing such
equipment from abroad as cannot be
manufactured indigenously, by such
additional credits as may be forthcomn-
ing for thig purpose.

Shri S. M. Banerjee: Is it a fact
that this particular steel plant will be
established in 1967-68?

The Minister of Stcel, Mines and
Heavy Engincering (Shri C. Subrama-
niam): That is the programme given
in the detailed project report, that the
first phase of the Bokaro steel plant
should be implemented by 1967-G8.

Shri S. M. Banerjee: Js any help
forthcoming from any other country
except the USA which has rejected it?

Shri C. Subramanlam: Yes, general
interest hag been shown by many
countries.

Shri Hem Barua: Has the attention
of Government becn drawn to a state-
ment made by Mr. Chester Bowles, the
American Ambassador here to the
effect that by a reallocation of funds
made available by the USA for other
projects, resources for Bokaro to the
tune of $200 million could be found?
1¢ 50, how far does this statement cor-
respond to facts?
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Shri C, Subramaniam: ] have also
seen that statement. But I have not
made the calculations about it,

Shri Hem Barua: May [ submit this
is a very relevant question? A state-
ment is made by Mr. Chester Bowles,
the American Ambassador, and for the
Minister to say .

Mr. Speaker: It was relevant. That
of Steel, Mines and Heavy Engineer-
has given such information as he has.

Shri Hem Barua: He says they have
not calculated as yet.

Mr. Speaker: The difficuity is that
the hon. Member has got much more
information than the hon, Minister.

Shri Hem Barua: Hec has that in-
formation also.

Shri Indrajit Gupta: Irrespective of
whatever assistance we may or may
not receive from abroad, may I know
whether Government has made any
assessment of the extent to which we
will be able to construct this Bokaro
plant by using our indigenous re-
sources of equipment and technical
knowledge?

Shri C. Subramaniam: We are cur-
rently doing that exercise to find out
to what extent we will be able to
fabricate the equipment for Bokaro.
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Mr. Speaker: That is a
question altogether.

different
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Shri Swell: The Minister has said
somewhcere that Government will be
caliing for global tenders for certain
matcrial components of the plant as
cannot be manufactured at the Ranchi
Heavy Engineering Corporation. May
we know whether those tenders lLave
been called, and the items for which
the tenders have been called?

Shri C. Subramaniam:
ready stated just now that we are
trying to find out what are all the
equipments which can be fabricated
within India, We would be calling for
tenders for the rest of the items.

I have al-

Shri Nath Pai: Is the Minister in
a position to confirm or deny reports
which appeared in a section of the
press here and abroad that the reason
for the Ametrican withdrawal of the
offer of help was that there was a
lobby, an Indian lobby, operating in
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the United States representing certain
vested private interests in the cuun-
try which tricd to dissuade the United

States?

Shri C. Subramaniam): I thought we
withdrew the offer. We had asked for
assistance, and we withdrew that re-
quest. There were sume reports that
certain private individuals were lob-
bying there that this could be set up
in the private sector,

Shri Nath Pai: If it is true that a
project in the national interest was
thus hampered by individuals, what is
Government’s attitude and which were
the parties which tried to hamper the
national interests like that?

I cannot allow the

Shri Sharma,

Mr, Speaker:
second question.

Shri Nath Pai: Very explosive?
Shri A. P. Sharma rose—

Skri D, C. Sharma: May I know,
Sir . . . 1

—
Shri A, P. Sharma: You had called
me, Sir.

Mr. Speaker: There are two
Sharmas. That has created the confu-
sion, I had called Shri A, P, Sharma.
I will be more careful in future.

Shri Raghunath Singh: Senior or
junior.

Mr. Speaker: I have not called the

professor, but the Shri Sharma with
the black jacket,

Shri A. P, Sharma: Has Govern-
ment taken any decision to give pre-
ference to the local people in the mat-
ter of recruitment, preferably those
who have been dislodged from their
lands?

Shri C. Subramaniam: We would
take that into consideration in making
recruitment.

Shri D. C. Sharma: I think you
should call me always D. C, Sharma,
so that there is no confusion. T want-
ed to know . . .,

Mr. Speaker: Then let us decide
{hat in future whenever I have to call
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him, I will call him D. C. Sharma.
When I have to call the other gentle-
man, I will call him Sharma.

Shri D, C. Sharma:
ruling.

I accept your

May I know what percentage of the
outlay on this plant approximately will
be met out of our indigenous resources,
and what percentage we will have to
get from forcign resources?

Shri C. Subramaniam: It is rather
difficult to make an estimate. Apart
{rom equipment, other things could be
done indigenously. Roughly 30-35
per cent of the equipment could be
fabricated in India.

Shri P, Venkatasubbaiah: May 1
know whether the Minister feels confi-
dent that after constructing the Bokaro
steel plant with internal resources we
can go ahead with other steel millg i1
the Fourth Plan?

Shri C. Subramaniam: Yes, Sir,
that is our plan, to reach a target of
18 million tons of ingot steel by the
end of the Fourth Plan.

Shri P. C. Borooah: May 1 know
whether US collabovration for any spe-
cific part of the Bokaro plant is ruled
out?

Shri C. Subramaniam: I do not ex-
pect it because it has been made clear
that aid will] not be available for
Bokaro plant.
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Shri Daji: In view of the fact that
the Minister just now accepted that
there were some private interests who
worked against the scheme, I would
like to know whether Government has
found out who those interests were
and how it was possible for them to
work in a foreign country against
national interests and also if any
action is contemplated against them?

Shri C. Subramaniam: The name of
one particular individual has come to
our notice but I am tryving to find out
whether it was an individual affair or
somebody else also was behind that.
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Will the Minister of Steel, Mines
and Heavy Engineering be pleased to
state:

(a) whether it is a fact that a ferti-
lizer project has been approved for
implementation at Durgapur during
the current Plan period by the Ferti-
lizer Corporation of India; and

(b) if so, the main features thereof?

The Deputy Minister in the Minis-
try of Steel, Mines and Heavy Engi-
necring (Shri P. C. Sethl): (a) and
(b). No, Sir; the fact is that a ferti-
lizer project was approved for imple-
mentation at Durgapur by a private
company proposed to be formed for
the purpose, with minority participa-
tion by the Government of West
Bengal. The project which was spon-
sored by the Government of West
Bengal, was based on the utilisation of
surplus gases from the Durgapore
Coke Ovens as feedstock and envisag-
ed the production of 400 tons of Urea
per day. For various reasons the
State Government were unable to
implement the project and have now
asked the Government of India to get





